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stores and equ~pments hitherto 
'being imported; 

(ll) utilisation of surplus capacity 
wherever availa.ble for m~nu
facture of equipments for the 
civil sector of items now 
being imported; 

(iii) ways and means of reducing 
foreign exchange expenditure 
as far as possible and also 
earning foreign exchange by 
e1tporting equipments manu-
factured in the Defence 
industries. 

The recommendations of the Con_ 
ference have been submitted to Gov-
ernment and they are under active 
consideration. 

Agreements for Foreign Collaboration 

2587. Shri Basumatari: Will the 
Minister of Defence be pleased to 
state: 

(a) what agreements for collabora-
tion have been concluded by his 
Ministry during the year 1961-62; 

(b) names of the foreign firms 
which will be in collaboration; and 

(c) how many arc already in 
operation? 

The Minister of Defence (Shri 
Krishna Menon): (a) Certain Colla-
boration agreements were concluded 
during the period 1961-62 for the 
manufacture in the Defence Produc_ 
tion Organisation of electronic equip-
ment, explosives, ammunition, Jeeps 
and Tanks, 

(b) It is not in the public interest 
to provide this information. 

(c) All the agreements are in 
operation. 
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B.A. First Year Students of Deihl" 

2589. Shrimati Sarojini Mahishi: 
Will the Minister of Education be 
pleased to sta te: 

(a) whether it is a fact that anum;" 
ber of B.A. 1st year students of the 
constituent colleges of Delhi Univer-
sity have been detained not because 
of poor performance at the examina-
tion but because of shortag" of 
attendance; 

(b) if so, the number of students 
who have been so detained during the 
year 1961-62; 

(c) if the students were ineligible 
for promotion on account of shortage 
of attendance, why they were permit_ 
ted to appear at the examination at 
all; 

(d) what is the point in detaining 
students who were otherwise quali-
fied in the First year when the short-
age of attendance could be made up 
in the Second year especially in view 
c.f the integrated three-year B.A. 
Course; and 

(e) whether a similar rule exists in 
any other university? 

The Minister of Education (Dr_ 
K. L. ShrimaU): (a) to (e). Infor-
mation is being collected and will be 
laid on the Table of the Sabha in due 
course. 




